LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Tuesday, 27 November 2018 / 06 Margshirsha 1940 (Saka)
2.00 PM

1. Presentation of Report :
Sh. Akhilesh Pati Tripathi
Sh. Girish Soni
to present the Fifth Report of Committee on Privileges on the complaint against Sh.
Om Prakash Sharma, Hon’ble Member.

2. Short Duration Discussion (Rule-55) :
Shri Pankaj Pushkar
Shri Sanjeev Jha
Shri Adarsh Shastri
to initiate discussion on “the situation arising out of alleged illegal deletion of names of
lakhs of voters from the Voter Lists in Delhi”.

Delhi C. Velmurugan
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